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Smaggiing of Chinese-made
goods inte India

+
*483. Dr. L. M, Singhvi:
Shri Maniyangadas:
Shri Maheswar Natk:

Will the Minister of Finamce be
pleased to state:

(a) whether Government are aware
that certain communist Chinese con-
sumer goods have found their way
into India and are being g¢old openly
in the Indian markets;

(b) if so, whether Government are
aware of the channels of entry for
these goods; and

(c) the steps taken by Govern-
ment to check such commercial in-
trusion?

The Dcputy Minister in the Minis.
try of Finance (Shri L. N, Mighra):
(a) to (c;. A statement is laid on
the takble of the House.

STATEMENT

(@) and (b). The Governrment are
aware that certan -consumer goods of
Chinese origin are occasionally sold in
India in small quantities, Passengers
coming from Nepal, Malaysia and
Singapore bring such goods ag part
of their Laggage some of which find
their way into the '‘market. There has
also Leen some smuggling of these
goods on a small scale, mainly from
East Pakistan and Nepal But there
i3 no report of organised smuggling
of such goods, nor of regular sale of
such goods in India.

(c) The customs authorities nave
veen alerted and directed to intensify
their vigilance in the matter.

Dr. 1. M. Singhvi: This statement
gives the impression as if the smug-
gling of Chinese consumer goods into
India is done by a series of sporadic
and individual act. I think this is
wrong. May I know whether Govern-
ment are aware of an organsed plan
of dumping these consumer goods of
Red Chinese origin into India and of
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applying the sale proceeds for pur-
poses wkich are not in conformity
with the rational interests of our
country?

Shri L. N. Mishra: We have looked
‘nto 1t and got reports also and 1
might say that there is no organisea
smuggling of Chinese consumer zoods
into India.

Dr. L. M, Singhvi: Every once in a
while we read that in Assam, Jammu
and other parts of India these con-
sumer gocds are being sold. 1 would
like the Finance Minister to tell us
whether there exists a single case of
prosecution and punishment in any
such case and whether Government
have thought of imposing a blanket
ban and prohibition by legislation on
the sale or import of such consumer
goods into this country?

Shri L. N. Mishra: There is alrzady
an order to that effect and therefore,
special legislation is not necessary for
that purpose. There is a ban already.
But there are two reasons why these
consumer goods arc available in some
of the markets, for instance, as the
hon. Member has said, in Assam and
scme border areas adjoining East
Bengal and Nepal.

Shri Priya Gupta: In Bihar also.

Shrimati Vimla Devi: Also in Madras
and Andhra Pradesh.

Shri J.. N, Mishra: They might be
available in the markets of Bihar and
UP and especially in Katihar area per-
haps. But the reason is that some of
the people who come from Singapore,
Malaysia and Ncpal bring with them
some baggage like that and they might
be selling those things in those mark-
cts, But these cases are very spo-
radic and negligible. I might say that
the total value of the goods detected
so far has been of the value of
Rs. 2,26,320 up to September last year,
and this year, up to September, it is
Rs, 1,51,468.

Dr. L. M. Singhvi: My question was
whether there was any single case of



s171  Oral Answers
prosecution and punishmeny at the
point of sale of these consumer goods
and that has not been answered.

Shri L. N, Mishra: 1 would require
notice of that question.

Shri Makeswar Naik: The state-
ment says that no organised smuggling
has been reported to Government,
May 1 know whether Government
should wait for certain reports to
come and they will not do anything
on their own to check this smuggling?
In spite of the fact, that there is no
such report, in Western and Eastern
India, such consumer goods are being
smuggled and sold. May I, thereforc.
know wwhat action Government have
taken in that matter?

8hri L. N, Mishra: These reports are
from our own agency. I would not
like to name the agency which Gov-
ernment have got. But Govermment
have got a special agency for the
purpose. That agency was asked to
look inte it and find out, and on their
report 1 might say that there is no
organised smuggling.

Shri R, S. Pandey: May I know
whether the attention of Government
has been grawn to the fact that China
is dumping her goods in Nepal and
smuggling is being done from Nepal to
India. Does the hon. Minister know
anything about it?

Shri L. N. Mishra: Yes, Chinese
goods are available in Nepal in abun.
dance. My house is just two miles
from the Nepal border, and, therefore,
I know it. But I do not think that
there is any smuggling of goods in
any large quantity into India.
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a1 § & wgm fF 12T F @t aga
g A ¥ wfax grA g aar ?
32799 §, a7 Az 47 §, TS TEH
drfaw ¢, wfeat & v B frg @iy
£ 1 3 qu 9@ O AN § oY wiT aw
arfY 7€ § AfFT T 1T TE ewR
A N /Y aF g i § 1 9y aw
STHY faww) 71 qara § gud ot @
a3 ¥ gAY | AT §TE w1 enA
g agt ¥ oF  wwwlk AW
I W BT OF FATT A 917 mr
IaFIgRA W A g 1 qfE gud
wxew § avit & g5 A8 T8 awaT

Shri Sham Lal 8araf: In view of the
fact that d of these Chi con-
sumer pouds like the ones mentioned
by the hon. Deputy Minister and some
more things also have been unearthed
only a few days back in Jammu, may
I know whether Government have
thought of its being in proximity to
Ladakh ¢nd of Chinese agents freely
moving in that area? May I know
whethe: Government's attention has
been drawn to this, and if so, what
action is being taken to stop all that?

Shri L. N. Mishra: We are aware
of it not only as regards the smugg-
ling of goods but as regards the other
aspect- also. Apart frcm the Finance
Ministry or the customs force etc., the
Home Ministry must be looking into
it.

shri Hemn Barua: Apart from
Chinese arms and ammunition being
smuggled into Nagaland and the Mizo
Hills District of Assam, are Govern-
ment aware of the fact that Chinesc
fountain pens are available in Indian
markets {rom Assam to Janrmu and
kashmir, and Chinese fountain-pens
are availakle in Delhi also? In that
context, may I know whether Indians
who are traitors to the interests of
the country are indulging in this ne-
farious trude and they are building
up a sort of smuggling ring from
Singapore and Hong Kong vie Tokyo
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and Manila to Madras and then doing
this kind of thing? In view of all
these things, I am very specific in my
mind that those Indians who are doing
this and indulging in these things, in
their craze for money are betraying
the interests of the country. What-

ever that might be, they are
traitors . . .

Mr. Deputy-Speaker: What is his
question?

Shr!{ Hem Barua: May I know whe.
ther Government are aware of the
fact that fountain-pens are available,
that is, Chinese fountain-pens are
available in Indian markets from
Assam to Jammu and Kashmir and
they are available in Delhi also? If
so, may I know whether Government
have tried to find out the modus
operandi of these Indian blackmark-
eteers and take strong measures
against them because they are acting
counter to the interests of this nation?

Shri L. N. Mishra: As I have al-
ready mentioned, fountain-pen is one
of the items involved in the smuggling,
About the ring etc,, it is a fact that in
some of the border States these things
are being sold but not on a very large
scale. As for the sale, in Delhi, the
hon. Membcr might have better ox-
perience.

8hri Hem Barua: The hon. Minister
has said that it is not on a large scale.
We are not concerned about large-
scale or small.scale. Smuggling s
smuggling and betrayal of Indian in-
terests i; betrayal of Indian interests.

Mr. Deputy-Speaker: Order, order.
There cannot be any speeches now.
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Mr, Deputy-Speaker: Shri Thirumala
Rao.

Shri Sheo Narain: We are from the
border districts. We know what is
going on there.

Shri Thirumala Rao: Have Govern-
ment got any machinery to catch the
retuilers anq through them trace the
wholesaler and smugglers of these
goods? 1f so, what is the result of
their efforts?

Shri L. N. Mishra: We have got anti-
smuggling squads, We have got a
special organisation for it. They are
trying to track these people.

Shri Hem Barua: It is not function-
ing.

Shri Tyagi: Since this smuggling is
going on on a larger and larger scale
along the border, have Government
considered this aspect that through
this activity the Chinese are creating
contacts on the border and it might
constitute a threat to our security?

Shvi Hem Barua: In Delhi also.

Shri Tyagl: Keeping that in view,
will Government give an assurance
that they will look into it and would
not allow any further smuggling and
contacting by the Chinese of our peo-
ple? Also, how many Chinese traders
are involved in this?
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Shri L. N. Mishra: So far no infor-
mation of Chinese traders taking par
in this has been brought to our notice.
As I said earlier, passengers coming
from Nepal, Malaysia and Singapore
are the main source of supply of
Chinese goods in the Indian markets.
Also, prior to October 1962, we had
trade with China. Some of the goods
may te on the account relating to that
period.

So far as taking measures on ‘he
border etc, is concerned, we have anti-
smuggling squads; Collectors of Cus-
toms have been alerteq and they are
very vigilant and very carefu!.

Irrigation Potentia)

+
Shri P. R. Chakraverti:
Shri H. C. Linga Reddy:
Shrimatj Savitri Nigam:
Shri Vishwa Nath Pandey:

Will the Minister of Irrigation and
Power be pleased to state:

*485

(a) the irrigation potential actu-
ally created under the major and
medium irrigation projects in the
country so far;

(b) the irrigation potentia] actually
utilised for cultivation so far;

(¢) the reasons for
and

the shortfall;

(d) the steps taken to make use of
the entire irrigation potentia]l so far
created to be brought under the
plough?

The Minister of Irrigation and
Power (Dr, K. L. Rao): (a) to (d). A
statement giving the requisite infor-
mation is laid on the Tale of the
House.

STATEMENT
(a) 42 million acres.
(b) 38 million acres.

(c¢) Over 2 million acres of potential
were created in the last year of the
Third Plan. Not all this was avail-
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able for ‘utilisation in the same year.
The potential figures are as of March
and utilisation commences in  June
following with the onset of monsoon.

Besides this, utilisation in some of
the Projects like Kakrapar and Mahi
has been low on account of the
absence of storage reservoirs; utilisa-
tion in Chambal has been low on ac-
count of the shortage of water in the
Gandhisagar reservoir due to abnor-
mally low rainfall in the catchment.
The utilisation has also been low 1n
the Tungabhadra Project (Left Bank
Canal) on account of the poor res-
ponse for ayacut development.

Some lag of utilisation has also oc-
curred, though to a smaller extent,
due to the delay in excavation of
water courses and field channels.

(d) Action has already been taken
to provide storage where they do not
exist, for example, the Ukai Project
is being constructed for Kakrapar
Canal System and the Kadana Project
for the Mahi Canals.

During the Fourth Plan period
ayacut development programme is to
be pursued vigorously.

Delay in excavation of fleld chan-
nels is also being eliminated by as-
sisting the cultivators by making out
the alignment of field channels on
village maps and gulding them in
actual excavation. Most of the State
Governments have assumed powers
for construction of these channels in
case of delay by the beneficiaries.

A number of States have fixed con-

cessional water rates to encourage
cultivators to  take up to irrigation
speedily.

Shri P. R. Chakraverti: What more
money is going to be invested to
augment the irrigation potential in
view of the mounting difficulties?

Dr. K. L. Rao: I am sorry I did not
catch the question exactly. But I will
submit that the irrigation potential in
India has been fairly utilised, reach-
ing a figure of 87 per cent. Funds are
made available on a priority basis to
see that the irrigation potential al-





